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MR. DEPUTY CHAIRMAN: Mr. Minister, Question Hour is over.

[Answers to Starred and Un-starred Questions (Both in English and Hindi) are
available as Part -I to this Debate, published electronically on the Rajya Sabha
website under the link https ://sansad.in/rs/debates/officials |

1.00 P.M.
SMOTION OF THANKS ON THE PRESIDENT'S ADDRESS-Contd.

MR. DEPUTY CHAIRMAN: Now, further Discussion on the Motion moved by Shrimati
Kiran Choudhry on the 3" February, 2025, and the Amendments moved thereto. On
4" February, 2025, Shri Devendra Pratap Singh had not concluded his speech while
participating in the discussion. Therefore, | call upon Shri Devendra Pratap Singh to
continue his speech on the Motion of Thanks on President’s Address.
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$ Further discussion continued on a motion moved on 3 February, 2025.
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MR. DEPUTY CHAIRMAN: Ranjeetji, please take your seat. ...(Interruptions)...
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MR. CHAIRMAN: Thank you. ( Time-bell rings.)
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MR. CHAIRMAN: Thank you, Shri Devendra Pratap Singh. Hon. former Prime
Minister, Shri H.D. Devegowdayi. Sir, speak while sitting !

SHRI H.D. DEVEGOWDA (Karnataka): Respected Chairman, Sir, with your kind
permission, | would like to sit and speak. First of all, | would like to express my sincere
thanks to Her Excellency, the hon. President, who delivered her Address to the Joint
Parliament. | am extremely happy. In her Address, she has mentioned several
programmes and policies which are going to be implemented by her Government.

Sir, | am a villager. | studied in a primary school in a small village. There were
not even sitting tables; we had to study by sitting on the floor. | came with such
background. For 30 years | have been in the Legislature. | was the only Kannada-
speaking Member ! | was the Opposition Leader. | always used to speak in Kannada
after | entered Parliament about 33 years back. | was a Member of this House for six
years. In my second term, | have completed four-and-a-half years and another one-
and-half years is left. | do not know whether | will complete my full term. | would just
like to mention...
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MR. CHAIRMAN: Sir, the whole House is with you. You will complete the full term and
be still in a position to bless us. We wish you long life, long life!

SHRI H.D. DEVEGOWDA: When | came to Delhi, all my colleagues in Delhi asked me
to speak only in Kannada to give more importance to Kannada language. | am the
only Member who won the battle. Out of all 28 Congress Members, | am the only one
from Janata Dal. There were so many important people, like Siddaiah Puranik,
Balekundri, Lankesh. All these people gave me felicitation. They forced me to speak
in Kannada. When | came to Delhi, the then Speaker in Lok Sabha was Shri Shivraj
Patil. | went and requested him,"Sir, | will speak in Kannada. Somebody who
translates should be there in the House." He said, "You must speak in English
whether you can speak good English or bad English, but you must." This was the
advice Shri Shivraj Patil gave. Then | started. | became the Chief Minister, and then |
became the Prime Minister; on my own struggle. | got the majority and | became the
Chief Minister. | know how to run the administration. | did not allow a single mistake
from my Ministers. Then | came to Delhi; | was forced. | never wanted to come to
Delhi. Sir, do you know what happened? My Minister did not give me a cup of tea
when | became Prime Minister because of the coalition. In the 18 months, | have kept
them without a single mistake to be committed. They did not give me a cup of tea.
That is the background. Sir, | have seen Presidents’ Addresses and Governors’
Addresses in the 64 years. Now | must congratulate the Prime Minister, Mr. Narendra
Modi who selected a tribal woman as the President. | must congratulate him. She
came to Bengaluru. Khargeji had come; | am happy. We are good friends. She came
to Bengaluru. She requested me. | told her, "No problem. | have not committed to
anybody." She had a little lunch in my house and | promised her. With the support of
all others, she became the President.

Now, | don't want to comment in what circumstances, how the Opposition
took this stand when this New Parliament Building was inaugurated. | don't want to
go to all those things. But the point is, this is a policy document. Now, this is the
Budget Session. The Budget will be discussed. Hon. Members of this House have
got their own views. In 2014, Modiji became the Prime Minister. There was a big
challenge between me and him. In Chikkkaballapur, when he attacked me, |
retaliated, ‘If you get majority to form the Government, | will resign from the
Parliament. | will get. | am going to win the battle on my own’. Then, he got 272 or
274 Numbers -- It was for the first time in 2014. Vajpayeejis Government was a
coalition Government. Narsimha Raoj’s Government was also a coalition
Government. So, mine also, as you know, was a coalition Government. First time,
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Modiji got the majority. Then | went and handed over the resignation. Directly, | could
have gone to the Speaker and handed over. Because of the conversation between
me and him in the election, | went there to hand over him my resignation. He actually
requested me and caught hold of my hands and said, “You are the only experienced
man with this age. In election, myself and Shrimati Sonia Gandhi had a lot of bitter
attacks. Neither she is going to retire nor am | going to keep those controversies in
the election alive. It always happens. Don't take it seriously. You should not retire.”
He caught hold of my hands, and persuaded me. | agreed. My friend is also sitting.
| am happy. We formed the Government in Karnataka. My son was Chief Minister.
Khargeyjiis here.

SHRI JAIRAM RAMESH: Sir, this is President’s Address.

SHRI H.D. DEVEGOWDA: To come here, you are also responsible. | have got good
relationship with Khargeji. He is the President of the Party. He is struggling and
fighting. | know you have done your best. But, now, you understood how in this
country all the regional parties can come together and solidly support one leader and
remove, what you called the Government a communal Government, a Government
which is going to destroy the democratic system, federal system and so many things !
Yes; my son was removed. He knows that. | will leave it at that stage. | do not want to
talk much about it. Yes; in the last leg of my life, | do agree. Earlier, | was a Congress
man. | was denied ticket because of the fight for leadership within the Congress. |
contested as an independent candidate. Now, | am sitting here as a single Member
from Janata Dal (Secular), with the support of NDA. | am boldly saying, with the
support of NDA. My son contested and he is the Minister. | admit, there is nothing to
hide. The country must understand what | am speaking. This may be my last speech.
Sir, this is a policy document where several issues have been mentioned. In the third
term of election, Modiji was unable to garner majority for his party. | do agree.
Kargeji's leadership worked so hard. So, he was able to get 240 seats or something.
But before the election, | was in NDA, not after the election. We, Modiji and [, jointly
addressed the public meetings in Karnataka. Why? A person is there for 62 years as a
secular leader. Sir, what secularism, | do not want to analyse it in this House. | do not
want to analyse who are secular, who are non-secular, who went to take the support
of the BJP, or those people who are supporting the BJP, who went to their doors,
who went to Shiv Sena, etc. | can quote all these things. But, | do not want to tell the
names of anybody. | do not want to hurt the sentiments of anybody. All the Members
who are sitting, whichever political party they may belong to, how and in what
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circumstances things have happened, | can analyse all that. Sir, | do not want to go
beyond certain points, which | myself try to realise. | do not want to hurt anybody.

In the 2014 and 2019 elections, Modiji secured more than 300 seats. In the 2024
elections, he obtained 240 seats. However, several regional party leaders have
supported him, and he now has around 305 or 303 seats. This has been proven on
the floor of the House. There is no question of seeking a confidence vote. The list has
been submitted to the hon. President. The hon. Prime Minister has not appointed the
Vice-Chairman. In the UPA Government, there was not only Prime Minister but also
Vice-Chairman, or what we call the power centre in the political system. The power
centre was with the Chairman. But, Modiji has not allowed anyone to handle or
meddle with the Government.

Now, in 2024, when Modiji secured 240 seats, other regional parties Shri
supported him. ...(/nterrupz‘/ons)... or the alliance formed by all NDA parties, but He
knows how to run the administration. Having experience as Prime Minister and as
Chief Minister, he is the only tallest leader in this country who can run the country
without oscillation. ...(Interruptions)... If | tell the truth, you should accept it. You
can attack me if | tell any untruth. | welcome you.

Sir, the hon. President of India has addressed both the Houses of Parliament.
In her Address, | have gone through several points. The Government has stated that
the highest priority is given to the poor, the middle class, the youth, and the women.
This is mentioned on the second page of the Address. And, to achieve this highest
priority, to implement this, and to achieve the prospects of this neglected section, it is
necessary to have a stable Government that can run for five years.

Now, with the support of the regional parties like us, with 305 Members, this
Government will run for five years. ..(Interruptions)..There is no question of any
hesitation. | am not afraid of telling, there is nothing to carry any favour from the Prime
Minister. | have not come here for that. In the last ten years, | have not taken any
benefit from the Prime Minister or from anybody. ...(/nterrupt/ons).. The Prime
Minister appointed my son as the Minister. | have not gone to his doors. Let me be
very plain. | would tell it on the floor of the House, nothing doing.

MR. CHAIRMAN: Thank you, Sir.

SHRI H.D. DEVEGOWDA: | have not, even today, asked what portfolio, what has
been... nothing doing. ...(/m‘errupz‘/ons).. Please. | do not want to hurt anybody. |
am only telling the truth. Sir, you are also a farmer. | know the community. | gave
reservation to the jat community of Rajasthan. | came to Jhunjhunu.
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..(Interruptions ).. | addressed a public meeting. Shri Sis Ram Ola was a Minister in
my Cabinet. He requested me, ‘please help us, we are poor.” | went round; | got
the reservation. | was there hardly for 320 days. ...(Interruptions).. Only 320 days! In
that short period, | gave the reservation. Sir, | know how Modiji in his 22 years as
Chief Minister, and as Prime Minister, is running the country, | know. Today, the
world has recognized; it is not the question of Devegowda or X Y Z. The world has
recognized Modiji as the tallest leader. ...(Interruptions)..

MR. CHAIRMAN: Enough time has been made available to the former Prime Minister
from the ruling party. Enough time is there. The ruling party has 1 hour and 51
minutes left. The hon. former Prime Minister is taking time after due sanction from the
ruling party. Please continue, Sir. ...(/m‘errupz‘/ons).. No, | have acceded to the
request. ...(/nterrupt/ons).. Hon. Former Prime Minister, Shri H.D. Devegowdayi.
(/m‘erru,oz‘/ons).. Only what the former Prime Minister says will go on record.

SHRI H.D. DEVEGOWDA: Please, if they do not want... ...(Interruptions).. | am only
guided by the Chair. Also, | have requested the leader of the NDA party who is the
leader of this House, | have requested your goodself, the time.. ...(Interruptions )..

MR. CHAIRMAN: You are questioning the statement of the Chair! | plead with you.
This is a very serious aspersion on me.

SHRI H.D. DEVEGOWDA : Some of the programmes which they have -- | quote -- it
is very difficult for them to swallow it. Sir, | am quoting from Page 2. "'5,36,000 crore
rupees have been allocated for this purpose under Pradhan Mantri Awas Yojana."
And the next is, Rs. 41,000 crores has already been dispersed for the farmers.
Rupees eighty thousand crores for ... ... (Interruptions )..Sir, what has been said here, |
am telling that. It is very difficult for them to swallow it. What can | do?
..(Interruptions )...

MR. CHAIRMAN: Please......(Interruptions )..Thank you, Sir.

SHRI H.D. DEVEGOWDA: Even on education, medical education, agriculture,
irrigation, etc., the amount that has been allocated, | can go on mentioning what is
mentioned here in this policy document. Khargeji said, "In 240 seats, he cannot give
a stable Government." That is their argument. In Karnataka, his own party has got
136 seats. How is the Government running? ...(Interruptions)..| have got every right.
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..(Interruptions )..| have got every right to say what has happened. ...(Interruptions)...
have not made .. .. (Interruptions)..| have got every right. ...(Interruptions)..If | used
any unparliamentary language,.. ..(Interruptions)..| can sign, | can authenticate it.
..(Interruptions )..There is nothing to hide. ...(Interruptions)..I will authenticate and |
will hand over it. ...(Interruptions )..I will authenticate and | will hand over it. | am not
bothered about anybody. ...(/m‘errupz‘/ons)...Sir, in Karnataka, the money that has
been earmarked for Scheduled Castes, Scheduled Tribes, that money has been
diverted ..(Interruptions)..and that was used for the election purpose.
..(Interruptions )..And, the officer has committed suicide. ...(Interruptions)..I will
authenticate... ... (/nterrupﬁons)...l will authenticate and hand over these papers.
Nobody can... ... (/m‘errupﬁons)...l know what they want. Sir, let my friends have some
patience. Khargeji himself had advised his Ministers. The paper-cutting is here. He
himself has advised; Ministers. ... (Interruptions )...

2} SR W9 R, R A1 8 2

SHRI' H.D. DEVEGOWDA: A number of officers who have committed suicide..
..(Interruptions)... | don’t want to speak more. ....(Interruptions)..

MR. CHAIRMAN: Please. ...(Interruptions)..

SHRI H.D. DEVEGOWDA: | would stop at this stage. | have got all the papers here.
Khargeji may feel very bad; if | read about the advice he gave to his Ministers, he
would feel bad. ...(Interruptions )..Lastly, | would like to speak about drinking water.
... (Interruptions)..

MR. CHAIRMAN: Please. ...(Interruptions)...

SHRI H.D. DEVEGOWDA: You are all honest; the only honest people. Leave it at
that. .. (/nz‘erru,oz‘/ons)...lf | speak the truth, it would be difficult to digest. If | were to
read this, it would be very difficult. Touch your conscience, Mr. Ramesh.
..(Interruptions )..I know that you cannot say anything about me. ...(Interruptions)..|
know this. Sir, | wish to make one last point. Karnataka is very unfortunate. | am not
talking about Modi’s Government. | am talking about all Governments in the past.
Drinking water supply to Bengaluru city has been a major problem. Even today, for
more than one crore forty-five lakh people of Bengaluru, they have allotted just 20
TMC of water. We require more than 50 TMC. There are three rivers serving
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Karnataka - Cauvery, Mahanadi and Krishna. All three are inter-State rivers. Tribunal
awards are there. Whether Khargeji wants to support or not, it is not for me.

MR. CHAIRMAN: Thank you.

SHRI H.D. DEVEGOWDA: Sir, please, help me. For Cauvery, there was one interim
award. Nowhere in India, in any tribunal, there is an interim award. Not only interim
award, but the tribunal was fighting. There are different orders. The High Court and
the Supreme Court have passed strictures. The tribunal award was notified. If water
release is short, that should be made good for next month.

MR. CHAIRMAN: Thank you.

SHRI H.D. DEVEGOWDA: Where do you bring water from? If there is no water, where
do you bring water from?

MR. CHAIRMAN: Thank you. Sir, you have made your point. ...(/Interruptions)...

SHRI H.D. DEVEGOWDA: The only thing is, if your drinking water ...(Interruptions)...
Where do you bring?

MR. CHAIRMAN: Thank you. ...(Interruptions)...

SHRI H.D. DEVEGOWDA: | request, through you, it is Modi Saheb alone who can
solve this problem, not others. | begged Dr. Manmohan Singh. He said, ‘| cannot.’
He said, ‘Mr. Devegowda, | cannot.” It is only Modi jiwho can solve the problem.

MR. CHAIRMAN: Thank you. ...(Interruptions)...

SHRI H.D. DEVEGOWDA: The people of Karnataka, Bengaluru and other districts are
suffering for want of drinking water. ...(/nterrupt/ons)... [ want, in my lifetime, that it
should be solved. With this appeal and with these words, | stop here.

...(Interruptions)...

MR. CHAIRMAN: Thank you. The Leader of the House wants to say.
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[HT & el (2Tt ST TehTe1 AEN): RN ST St A, Sl TSIy & 89N UIe+R &,
YRA & qd qg @301 €, II1 984 e a¥Id | T HA! Al Si & Iged |
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3Tl § UIST & 37euel & WY H SHD! FARHBIg HIAT A8dT § P TR TTSIg H 39
ORE BI Bl odl T81 gl G AN 7 YR ATehel b 1T G H301 AlGT S b <Iged A
T T [hT & 3R IHH AT BT A1 B

it |uTafa: SN 37Sia g

2 Ta T (SUTG): AU SIl, FaH U8t o1 H 3fUh! g=udre ol § b
3I 31 I8 IATAR UG [T, BTl SaATIST Sl o SiTSTE] 3R JHIGHAT AT &b

dic dici-l 99l HIST 2Tl

it waTIfY: JMYDT UTST DT THT WA &1 Gl 2T

1 I1STa Y1 ST A 377aeh! g=are faa|

it wrmafcr: 20 wfcrder & =1 @A S BT ARG AT, $AlAY D! Gy &1 i
ET Bl

2l TSN YFT: WA Sl BT Igd-Igd gdIe b I8 g9 I8 AqAR [Serara
...(STIET)....

oY urafer: g1ef & g § o1 Y o1 ST BT 31K yHIE frary i 6t 31 S 21

7} ST S[PHT: AR, STAIIST il &b AT & d1S qloAT 954 GI¥hdl B B, oAfh 5
AT H oI R BT | WS Ugel Al Il HBIGdT Bl Sl A 2, S9d oy H
ITD! FIGTE T BT g1 SFH 21 (o-T5 I1dl BT Ieeikd fba, =re Afga
FERHIDROT BI, ATe 16T 81, S Gl Pl &9 FHAT I PRI &, <l Sl IS
HIYOT B, S §RBR A 1 SUATRT BT TG [HA1 7, SHD] ADBR TAN Y U T
Ug A UeT I8 B o a1 rereiitel Ryt gAma o forg g 872

(SqqTafel HEISd FISTHI7 §V))

FT HbAS b I8 8 fob I B YR, 8 v A Ryt AT Sidt o1 81 ISiifcr 8
1 P8 BRI BRI DI A1 91 §7 ..(FAUM)... AT RGY, 379 R i 7yor 3o
SAIRTY, =2 SAMNHTYOT BT, =78 goic |Vl &1, |G WUl &, ATYH] A AT B

Contents Page t



[ 06 February, 2025 ] 41

JGATET TR ST Bl ST Tl 7, el W W Bl ST a1 2, WHR & S
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WH| I 39 I T 7Y YA & HUS] P W P 3R ABRI I 91 8T &l &,
BTG DI, T IORAT I, 7 AERTE MR SRATUM DI 319 598 % facelt 3R
fI8R o1, Rt g7a! =4l 81 <81 81 Aded I8 © [ % g1d ST 8, ah! $v
Adod Tl g1 O IT8d SaINI & HEAT 8 -

"3 9V &7 TG 8,
T BEl Bl gra &!"

91 81 81 81 81 1§ 6 "9y 7 g7 [97p &, 3N 91 ga Bl [Bap &1 W
=T W, H U1 A1 ¢ {6 9 9IS1 DI &4 9gd STaT 91T a1 o1 91ey & =14
gl BRI HdUS 81 3R §H IHD! AN <71, I TS YR Q90 DI HeIT0T 1 STQII,
i THR oA F T (T BT ART g8 &1 7 g ulcd & STHHTYOT § I97ahT 78 8
3R 7 €1 39 Ioic | 1 B

319 MY IRAY, 3T FHEd & Aled BIS 3Ah bede, gAd AR Afedll I8
AT JATANT Bl Yeb ARIG &b Ygel IGAT F1MSY ATI Y BIS-BIC HH Bhdl o o,
AT AT BICT-BICT IRATSHN & 8 PR Bhdl adll & [P I8 dlex Bl JHT DI
TRIDT B Joic Al a9 I$1 STl &I HeR 21 Joc gA1d & oId Ugel 8l 381 8 3iR
Y1d & & HIoTaT B fasma et R8T € b 12 oG I &) gfth, I8 Sl 59 goic
1 EIYOT oY, IT gIch AT BT H 3T TS| I8 WY-HY Aled Pls 3P bedc,
AT 3R HiEdl BT Iecra 2l AN A TH ST &1H &1 IS H BIg AT
T IR @ §, Af 39 faaer A5l &1 s § 7@ IR & & ST g 1 U
TG AN S AISHl UR €T ST61 <1l g1 Sil, 39 $B |l d1H, U =S A1 377q 41
A1 b AT SN Bl B g A &1 TS 81 JATYD! ATE BN T8 T BT STHT |
ITD] THT BT ST AT, b d BART & WRBR b RISATH [Ha=T T&d Had Iold
| 31TST ST M ...(TIET).... TETA il MY G I, b1 9 99 okl 8, aAfd
31T fopil H& 1 IYeh D1 AT FI el (o121 1 R8T 87 Dlg UG PR T &
&R S ©, S aTd el ol S| AT FTd RN H 3T AR 1Y & b I8 I
9 AR T & 3R IE Sl 19 AR Hedl Dl Iocia 8, FellH FA1d DI Fae]
BT IocitH &, B I HH IHDI §¥ [T SIY iR g8 fquer a1 gax aai dl Al Jldl
S, SD! 1A G| FSHD! YT Bid BT WISl IGAT ATy
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SAd 915 SRISHIRT B 91d 31Tl &1 89 6 919 &1 feaRT died 8! I8 ded
BY g9 g g1 8Y BIdl & {60 Uferd Jar wikh 4R & U 8, 9Rd 994
FISTaTT <97 2 iR Srferawel &9 Ha¥ SUTGT B &R Ahd ©, ol TSl oIl &7
IE! gaTRIfh 31T Wifal 4 981 €11 I 99 93 €, S DRI & 918 1Y, 374 9 DS dic
B LT JATATI 37T GRA BT ISR &1, oI5 BT ST 81, UoTd BT HY I &I, e
AR TET Bl IHD! Iolg I HGH AR AR 3] GBR DR I8 & [ I ol
DHRE S ...(THI DI Teh)... TRIY, BH qR1 <184 et 81 U 781, T &9 &1 dreiil|

%ﬁmmﬁr:ﬂvﬂavﬂ,mwﬁ%aﬂﬁmmwaﬁm,ﬁaﬁma?m

i} IToTta I[N Y31 TIRAT AI8d o <I8H e gl

ft STHUTIG: ISl 31T GH BN, Had 10 Hheol 2|

21} ITSTa YFT: S814 g <184 faan 2

i} SUAHTIN: 31T STeat] TeH B, Tel Al § GAR WD Bl gt | @i

i} IToTd YET: I/ g1 TISH (4T 8 3i1R MY dier 81 § I8 &l IfeTy, U JATRI

ATl 21 319 9 | ST feaT|

it STqUTAfT: TEl, TEl, MUDBT I GH 8l T 2
Y TToTa G FHI & fo1T 31 I1eT ga B

#Y STFHTIRT: ATIHT S T &I 771 2, I8 IB1 UR foflkam g1l 21 A9 ITerdd G
He ST ST el FIAT He ST, 39 G HRY|

1 ST1a IHT: U FaTe AR B1 59H H BT A1 578 3111 51 STl Al 3 8, B9 ITh
Tl ST TSTieT 31U R & | i Ueh =iol qaTs Y [ ¥ Tab RTSTHIIcT JATATST & AT
T TS 82 # 1 9999 9 ¥ H 9gd IR 1 ¢ | #_1 A1-S16] 981 hodard
SRl o, AT H A ST A1 I81 gHR a1 |l & yae Al Bid 91 g9 99 I
T8I ... (AN B "Y).... R, H U& e ol ... (gaem). ..

it STl g=arg| .. (FEE). .. AT S Aolld 3R ... (FILH). .. &,
319 AT dIed| ... (TALT)....
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it STIRT P WX, STdh! GH dl B o S| ... (ae). ..

it STHHTRT : ITH TFF R GH IR ol ... (FAUM)... ST TH B ol
..(TALT)... AT Holld 3RIST ST, Wilsl 31e 319 diet| 3] T f&r 147 B
...(TAYT)... ATYHT FAHIA ST BT 8, H GAX Bl JATSM ... (FALH).... Ho(g I,
3R 3T T8 91l I 7, Al H GO DI JATS ... (FQLH).... A1 &1 35 el a8
...(FAYT) Please start your speech, Sanjeev Arora ji; otherwise, you will lose the

opportunity.

SHRI SANJEEV ARORA (Punjab): Hon. Deputy Chairman, Sir, | thank you for giving
me the opportunity to speak on the Motion of Thanks on the President’s Address.
Sir, today, | am going to talk only about health, and, | would like to request the hon.
Leader of the House and the hon. Health Minister to please listen to my suggestions
and comments and try to take corrective action as far as possible.

As | begin, | would first appreciate the efforts of all Governments since
independence that have significantly improved healthcare in our country. This
progress is evident in the success of universal immunization, eradication of small pox,
polio, collective Covid management and the overall increase in the life-expectancy.
However, | rise today to highlight the critical gaps in making our healthcare system
affordable, which demands urgent attention.

Sir, healthcare is not a privilege; it is a fundamental right. Affordability of
healthcare is still an issue in our country. As per the available data, around 71/2 per
cent families in India are pushed into poverty because of one critical healthcare issue
in the family. Budgetary allocation is too less as far as healthcare is concerned.

(MR. CHAIRMAN /n the Chair.)

As also pointed out by my friend, Shri Ashok Mittal, in 2017, the National Health Policy
set a target of increasing India’s public health expenditure to 2.5 per cent of country’s
GDP by 2025. Sir, still only 0.27 per cent of GDP is being spent and 2 per cent of
total Budgetary allocation is going towards health. Recently, there was a report by the
State Bank of India which says that the healthcare budget should be 5 per cent of
GDP. Sir, through you, | would like to request the hon. Health Minister to use his
good offices to try and get as much Budget as possible so that affordable health care
can be provided.

MR. CHAIRMAN: Thank you.
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SHRI SANJEEV ARORA: Sir, it is only five minutes now.
MR. CHAIRMAN: Please go ahead.

SHRI SANJEEV ARORA: Now, | come to the issue of out-of-pocket expenses. As
per the last data, which is available on the Government website, 39.4 per cent is the
out-of-pocket expense, which | beg to disagree. Firstly, this data pertains to 2021-
22, which was a Covid year, when most of the expenses were taken care of by the
Government, and secondly, patients also used to avoid visiting hospitals due to the
fear of catching infections during medical care.

Sir, in the State of Uttar Pradesh, a State which is bigger than many countries
in size, the official figure of out-of-pocket expenses is 70 per cent.

2.00 P.M.

Sir, the world average is 10-12 per cent. In some of the African countries, which got
independence along with us, like Botswana, it is 4.3 per cent; in South Africa, it is
5.51 per cent. And the data source is WHO. What | am trying to say is, | am Vice-
President of one of the institutions ...(Time-bell rings)...

MR. CHAIRMAN: Mr. Arora, | will allow you to resume later on. Hon. Minister of
External Affairs, Shri S. Jaishankar, to make a suo motu Statement under Rule 251 of
the Rules regarding Deportation of Indian Nationals from the U.S.A.

SUO MOTU STATEMENT BY MINISTER
Deportation of Indian Nationals from USA

THE MINISTER OF EXTERNAL AFFAIRS (SHRI S. JAISHANKAR): Sir, | rise to
apprise the House of certain developments pertaining to deportation of Indians from
the U.S.A. Hon. Members are aware that people-to-people exchanges constitute the
bedrock of our deepening ties with the United States. Indeed, more than any other
relationship, mobility and migration has had a key role to play in enhancing its quality.
Sir, the House would also share the view of the Government that it is in our collective
interest to encourage legal mobility and discourage illegal movement. In fact, illegal
mobility and migration has many other associated activities, also of an illegal nature.
Moreover, those of our citizens who have been inveigled into illegal movement
themselves become prey to other crimes. They are trapped into both moving and
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